
HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR 

ORDER  

NO: (3° DATED: - 
Sanction is hereby accorded to the allotment of funds in favour of the Subordinate 

Courts under Major head 2014-Adm. of .iuslice, Sub head 0488 Distt.& Sessions Courts under 
various object ileads for the current year 2019-20, as detaile(l below- 

(Rs. In lacs) 
S. 
No 

Name of the Court. 001 
Salary 

002 
T.E. 

006- 
Tele 
poue 

007- O.E. (109 
R.R.T 

014- 
POL 

2071- 
P&ORB 
(NPS) 

364-Wages 
(Outsotircing) 

I 
2 

3 

Pr. D&S Judge. lain in ii. 20.00 --- 0.20 --- --- --- 0.50 

Pr. l)&S Judge. 
iuianInag. 

3(1.00 --- 0.10 0.20 --- --- 0.40 

Pr. E)&S Judge. amlja. --- --- --- --- --- --- 0.40 

4 Addl. 1)&S .Ju(Igc. 
U (lb a m pu r. 

10.00 --- --- 0.1(1 --- 0.10 0.20 (1.28 

5 

6 

7 

Addl. 1)istt. Judge 
( Ila ( nfl on in I 
C a ses )J a in iii ii 

15.00 

I 5.00 

--- --- 

--- 

--- --- 

0.40 1st. Addl. L)&S Judge. 
Sninaga r. 

--- --- 

2''. Addl. D&S Judge. 
Ui in mu. 

--- --- --- 0.07 

8 3Ff Addi. D&S Judge. 
Sringar. 

20.00 0.40 --- --- --- 0.60 

q 1st. Addl. D&S Judge. 
llaraiiunlla. 

--- --- --- --- --- --- 0.40 

it) 
II 

C.J.M.11andi1mua. - 
C..J.M. Kargil. 

15.00 
15,00 

(1.70 
--- 

--- 
0.10 

(1.10 --- 
(1.15 --- 0.15 0.3(1 

12 
13 
14 

C..J.M. l'ulwaiva. 15.00 --- --- --- --- --- 0.40 

C.J.M. Leli. 15.00 --- --- --- --- --- 0.40 

Judge Small Causes 
Court Sninagar. 

15.00 --- --- 0.10 --- --- 0.30 

IS 
16 

I 17 
IS 

lxcisc Mag lain no. 15.00 0.80 --- --- --- 0.4(1 

Munsiff, Uklival. 
RiunsilT, lland''ara. 
Muiisiff, D.11.Pit,a. 

7.00 
--- 
---- 

0.7(1 
((.70 

--- 
0.50 - 
--•- 

--- 
--- 
--- 
--- 

--- 
--- 
(1.15 
(1.15 

--- 
--- 
--- 

--- 

0.15 
0.15 

0.40 

0.25 
0.20 

0.28 

19 
20 

Mniisftf,Taugdliar. 10.00 
15.00 Muinsiff, Akhnuou. --- 0.1(1 --- --- 0.5(1 0.42 

21 Muuisiff, Auiaiiluiag. --- 0.4(1 ---- 0.20 --- --- ((.21) 0.42 

22 

23 
24 

l'vluuisiff, tisliuuiiqarii. 

- 
A(ldl. Mob. Mag. Reasi. 

--- --- --- 

--- 

0.40 
(Watch & 
Ward) 

--- 
--- 
--- 

--- 

--- 
--- 

--- 
--- 

0.8)) 15.00 --- 
Fehsildai (;ool. 2.00 --- --- 

--- 

0.2(1 

25 Accouui(s Officer ( 
D. M.Office Sn in ha) 

1.5(1 --- --- --- 0.3)) 

2030-Stamps & 
Registration. 
Sub Registrar Suinagar 10.00 0.40 --- --- --- 

2. Sill) Registrar, .larnuin. 10.00 --- --- 0.1(1 --- 0.15 

Ih Order. 

No:  '
°

Dated: 

,Joint Reistrar(Acctts) 

Copy to the:- 

1-3 Pr. 1) & S .1 tid gc,.Jainni u/Auiant ivag/Sam ha 

4. Addl. l)&S .liidge. Udhainpiur. 

5. Addl. Dist). Judge (Matrimonial Cases) .Jaininu. 
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6-7 1st. Addl. D&S Judge, Srinagar./Baramulla. 
8. 2". Ad (II. D& S Judge, Jaiia m ii. 
9. 34rd. Add!. D&S Judge, Srinagar. 
10-13. Bandipora/Kargil!1'ulwama/Leli 
14 Judge. Small Causes Court Srinagar. 
15. Excise Magistrate, Jainmu. 
16-22 M tinsi if. Ukhral/Haiidwara/D.H.Pura/Tangdhar/Aldinoor/Anantnag/Aishnhuqain. 
23. Add!. Mob. Mag. Reasi. 
24. rellsil(1a1, Gool. 
25 Accounts Officer, (l)M Office Samba). 
26-27 Sub Registrar, Sritiagar/Jainniu. 
28. Treasury Officer, Saddar Try. Srinagar. 
29. Try. Oftier, Sub Try. Distt.Court complex, Janipur, Jaumiti. 
30-45 Treasu r Officer, Anantnag/Saniba/UdhainpurIBaramulla/Bandipora/Kargil/Pulwanla/Leli/ 

Rainsoo/l-landw'ara/D.H.Pu ra/Tangdhar/Akh noor/Aishmuqam/Reasi/G ooll. 
For inf. and n/a. 

46. Order Book. 
47. I/c NlC itigh Court. Srinagar for uploading on the high Court website. 

L( 
Joint' Regjstrar(Acctts) 

I 
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